
OtFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CUM SPL. JUDGE
(PC-ACT) CBI, ROUSE AVENUE DISTRICT COURT, NEW DELHI

ORDER
The following transfers and postings are hereby made in official exigency with immediate effect:

To

SPA in the- court of Ms. Neelofar Abida Parveen,
Sp!. Judge (PC Act) CBI, RADC, New Delhi
(till SIi. Varun Kumar, regular P.A. joins his duty
rom Medical Leaves.

: Name of the Officials : From
Ms. Prerna 'SPA in Office Pool. RADC.SNinMediation Centre. R@DC.ew Delhi.
IEC- 23442178 1New Delhi.
/Sh. Vikas Rawat SPA in the Office Pool, RADC.
IEC- 24110739 New Delhi.
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1. Ms. Anjana Dhall, EC- 126501 87170490, SJA/Branch Incharge. Facilitation Centre/Stationary/ RTI Protocol/ Bail &
filing is directed to also look after the work of Mediation Centre, RADC as Branch Incharge.

2. Ms. Neha Chopra, EC- 91864296, JJA in Record Room & Digitization Cell, RADC is directed to also look after the work
of Mediation Centre in the absence of Sh. Gauruv Dahiya.

(i~ / /
. malol

Principal District & Sessions Judge-cum
Spl. Judge (PC-Act) CBI, RADC. New Delhi

No.: IF.7/P&TIAdmn/RADC/20L2

Copy forwarded for information and necessary action to:
I. The Principal District & Sessions Judge (Hqs). Tis Hazdn Court, Delhi.
2. The ODO, Central District, Tis Hazari Courts. Delhi.
3. The Administrative Officer (J) Admn. I & II, Central District, Ts Hazari Courts, Delhi.
4. The Reader/Branch Incharge to the concerned Court/Branch.
5. The concerned olficials.
6. The PS to the undersigned.
7. The Dealing Official, Leave Seat, RADC, Delhi
8. The Branch In charge. Computer Branch, RADC: for being uploaded on the official website.
9. The Dealing Official, LAYERS seat, THC, Delhi
10. The Dealing Official T&P --I & II. Personal Fle'ACR/Leave/website Commuee, THC, Delhi.

Non-compliance of the order or proceeding on leave immediately shall be considered as deliperate insubordination and
appropriate disciplinary action shall be initiated against the official as per rules. (] 7 _

er 'lufe}
<\) Vi · I (VINAY KUMAR GUPTA)l J1g-)/99 Principal District & Sessions Judge-cum

Spl. Judge (PC-Act) CBI, RADC, New Delhi

Dated, Delhi he 8]1o)2




